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PRESIDENT'S SECRETARIAT

New Delhi, the 26th January 1979

No. 12-IJrcs/7y.—The President is pieced to approved of
the award of 'Param Vishisht Sevu Medal'1 to the under-
mentioned personnel loi distinguished service of the most
exceptional ordei :—

1. Lt. Gen. Diyal Chand Sadideva (MR 384), AVSM,
AMC, (Retd.).

2. Lt. Gen. Biiadavolu Durga l'rasud Rao (MR 247),
AMC, (Retd.).

3. Nice Admiral Nar Pi-.tj Datta, AVSM (0U024 B),

4. Air Marshal Dilbagli Singh, AVSM, VM (2998),
Flying (Pilot),

5. Air Marshal Jdundus Wa'rhonial Sabhaney, AVSM
(2607), AE'(L), (Retd.).

6. Maj. Gen Vijay Ch^ider Kh.inna (IC 1061), Signals.

7. Maj. Gen. Sat Gur Pnyara (IC 1479), Artillery,

8. Maj. Gen. Satnum Singh Opal (IC 1572), Aitillery.

9. Maj. Gen. (Miss) Gertrude Alice Rani (NR 6R08S1),
Mns (Reid,).

10, Maj. Gen. Mohan Dev Mehra (DR 10007), Army
pentnl Corps (Retd.).

11, Maj, Gen. Mnhesh Chnndra Gupta (MR 419), AMC
(Retd.).

12, Surgeon Rear Admiral General lustin Kenneth Peck
(75O07WJ.

•13, Air Vice Marshal Haikiishan Lai Kapuor, AVSM
(2165), Administrative.

14. Air Vice Maishal Vettakkoruniakaiiknv Sivaiamo

Naiayana, AVSM, VSM, (3549), At"(L).

No. 13-Press/79.—The President is pleased to approve of.
the itward of the "Ati Vishisht Scvr. Medal" to the under-
mentioned personnel for distinguished service uf an excep-
tional order :—

1. Brig. Edaythumangalam Narayanan Ramadoss (IC
SM, Signals

2. Brig. Sudarshun Lai Mrdhotra (If 4789), Infantry.

3. Brig. Mohinder Pal SAigh M.um (IC 4907), Guards-

4. Brig. Suresh Chandra Misra (IC f)309 ), JAG's Depart-
ment.

5. Brig Saligram Gangadharashhstry Krihhnamurty' (IC
5889), Engineers. e

6. Brig. Arunachiila Balasubramanian (IC 5062), Signals,

7. Brig. Nirmal Sundhi (TC 6130), Artillery.

8. Brig. Munohar Lai Ciarg (IC 91fi2), BHH.

9. Brig. Francis Regis Campos (IC 5566), VSM, Madras
(Retd).

10. Brig. Iqhal Singh Dhillon MC 1544), Armoured
Corps (Retd.).

11. Brig, Piithvi Raj Gulali (DR 10012) Army Dental
'Corps (Retd.).
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12. Hrig. Vasappanavam Dhruva (1C 4225), EMI7.
(Retd.).

13. Brig. Shiv Chiinm Lai Malik (IC ft324), Lngincers
(Reid.).

14. Brig. Kunduvaia SanLuun Kutly (V 44), RVC,
(Posthumous).

15. Commodoic Kewal Krishan Nayyar (00054Y),

16. Commodore Om Parkwih Sluima, VSM (60029 H)

17. Air CommoJorc Mulk Ruj (3.i]8), Mcdu-al.

IK. ,-\ir Commodore Johncy William Greene, Vr. C , VM,
. (4093) Flying (Pilot).

19. Air Commodore Man Singh, VM, VSM (4094), J-Jy-
ing (Pilot).

20. Air Commodore Kanwal Klishan Malik, VM (4335),
Flying (Pilot).

21. Air Commodore Manject Sinjih Judge, VSM (3709),
logistics,

22. Col, George Victor Eamniinual Masilamani (IC
4522), Sikh Li eht Infantry.

23. Col, Wilbur David (JC 5110), Signals.

24. Col. Mivhcndar Singh Sodhi (IC 445y), VSM,
Guards,

25. CoJ. Salytimurty Narayan Alicsh (IC 5179), Signals,

26. Col. Sussi Indcr Singh Hul (IC 6158), Artillery.

27. Col. Vidvadhar Vishnu Dhavalc (IC 6246), Artillery.

28. Col. Ram Pul Singh (IC 5254), JAK Rillcs.

2'). Col. Vcd Prakash Bhasin ( IC 6903), Infuntry
(Rctd.).

30. Col. Hasta Bahadur Rai (IC 4053), infantry (Retd:).

31. Col. Kirpal Singh Hrar ([C 4099), infancy (Retd,) .

32. Col. Nnhai Singh Ralhore (IC 5125), ASC iPosthu-
mous).

il. Capt Gulah Mohanl^I Hiianandam, NM (00123 U)
l.N.

34. Capt. Sukhmal Jain, NM (00130 W), l.N,

35. Gp. Capt. Kumarapaliiyam Rarmiiiibramanyam Natw
rajan, VM, (4270), Ali ( M ) .

36. Gp. Capt. kshirode Krishna Sen, VM (4495), Flying
I Pilot).

37. Wg. Cdr. Appakudal Jayaraman SriniviiMin, VSM
(4933), AE (M) ,

38. Sqn. Ldr. Sivaramakrishan Chundiamuuli (6571),
Al (L l .

No, M-Pres 79.— The Preident is pleased to approve of
the award of the "Vishisht Seva Medal" to the undermentioned
personnel for distinguished service of a high order : —

1. Col. Balwi.nt Renukadi'is Mulav (IC 3516) MX:
I Retd.).

2. Aetg. Capt. George Kailath, NM. (00303 N ) . I.N.

3. Gp. Capt. Surya Dev Palhak (39X8), Accounts,

4. I t. Col, Jagjit Singh Chcema (JC 6422), Armoured
Corps.

5. Ll. Col. Baldcv Singh (IC 12,137). Infantry.

6. Lt, Col. Amarjit Singh Chadal (MR ,5S6), AMC.

7. It. Col. Harkrishun Lai Kher j_MR 1(107), AMC,

8. Lt, Col. Bachan Singh Sirohi (IC 12108). ljjfai,try.

9. I.I. Col. Jawahar Lai MuJhotra (IC 10109), Infantry.

10. Lt. Col. Ram Naih Bakshi (IC 7746), Infantry.

11. Lt. Col. Punjab Singh Dhankhcr (IC 12135), Infan-
try,,

12. Lt. Col. Diwan Chand Saraswat OC 12110), Raj
Rifles.

13. Lt, Col. Virendra Singh Dogra (IC 11540), lnfanliy,

14. It Col. (Miss) Kripal Kaur Sandhu (MR 1171),
AMC.

15. Li. Col. Satish Chandai Taxali (IC 6652), EME.

16. Lt. Col. Satish Kumar Issar (IC 11535), Kumaon.

17. Lt. Col. Edwin Anthony Chinnapp.i Naidu (IC 4546),
Ailillery.

IB. Lt. Col. S;.nnu Mugh Chandcl (IC 12013), JAK
Rillcs.

19. Lt. Col. Sudhir Chandra Das (MR 2481), AMC.

20. Lt. Col, Kalyan Brain Roy (MR 780), AMC,

21. Lt. Col Kulbir Singh Sethi (IC 13097), Enginccis.

22. Cdr. Sashikaiit Purushottam Joshi (40154H), I.N.

23. Cdr. Narayanan Balgopala. Smm.v (50128A), 1,N.

24. Cdr. Virendar Kumar Mohan (60056 R), I.N.

25. Cdr. Vcighesc Koithara (6OO86H), l.N.

26. Sui'Keon Cdr, Praphulla Chandra MandfJ (75066B),
I.N.

27. Wg. Cdr. Salwant Singh, VM (5010), Flying (Pilot).

28. Wg. Cdr. Kunnalhidalhil Simjcevnn (5615), AE (M),

29. Wg, Cdi. Dev Nath Rathorc, Vr.C, (5780), Flying
(Pilot).

30. Wing Commandci Yadavendra Singh (6394), AE
(M).

31. Maj Mohan Singh Bull (IC 12634), Artillery,

32. Mai (Miss) Krnnala Devi Gurung (NR 12788),
MNS.

ii, Maj. Nripendra Nath Gupta (TA-40522), Infantry
(TA).

34. Maj. 5.'ona Rani Choudhary (IC 19687K), Engir^eii.

35. Maj. Lila Krishan Vij (IC 198301.), Engineers.

36. Sqn. Ldr. Shishir Kumw Chaturvedi (5814), Logistic.

37. Capl, Sudhir (IC 33195), Artillery.

38. JC-37656 Resaldar Maj. Patch Mohd. Khan, 61
Cavalry,

39 JC-25924 Sub. Maj. Kargut Chhospel, I.adakh ScouUs,
(Rctd.).

40. JC-71117 Sub, E, G, Samuel, Signals.

41. IC-78445 Nb. Sub Gorripaty Jaganmohaniii Rao, Engi-
neers.

42. 208980 WO Krishna Iyer Narayanan Instrument
Hitter {Pu.siimmous).

43. 236735 JWQ Gopi Chand Chhahra, Radar Fitter.

44. 2S34O6 Corporal Chandra Mohan PilU, Woikshop
Filter (C&SMW). "

K. R. GUPTA,
Dy. Scey. to the President.
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MINISTRY OF HOME AFFAIRS

(DEPARTMENT 01- PERSONNEL AND ADMINISTRA-
TIVE REFORMS)

RULES

New Delhi, the 31st March, 1979

No. 17011/2/79-A1S/IV.—The rules for a competitive
examination to be held by the Union Public Servce Commis-
sion in 1979 for the purpose of filling vacancies in the Indian
Forest Service are published for general informal ion.

1. The number of vacancies to be filled on die result of
the examination will be specified in the Notice issued by the
Commission, Reservations will be made for candidate be-
longing to the Scheduled, Castes and the Scheduled Tribes
in respect of vacancies as may be fixed by the Government.

2. The examination will be conducted by the Union Public
Service Commission in the manner prescribed in Appendix I
to these rules.

The dates on which and the places at which the examination
will be held shall be fixed by the Commission.

3. A candidate must be either—

(a) a citizen ol India, or

(b) a subject oi' Nepal, or

(c) a subject of Bhutan, or

(d) a Tibetan refugee who came over to India before
the 1st January, 1962, with the intention of per-
manently settling in Tndia, or

(e) a person of Indian origin who has migrated from
Pakistan, Burma, Sri Lanka, East African countries
of Kenya, Uganda, the United. Republic oi Tanzania,
Zambia, Malawi, Zaire and Ethiopia and Vietnam
with the inlention of permanently setting in India.

Provided that a candidate, belonging to categories (b),
(cj, (d) and (e) above shall be a person in whose
favour a certificate of eligibility has been issued by
the Government of Indin.

A candidate in whose case a certificate of eligibility is
necessary may be admitted to the examination but [he offer
of appointment may be ^iven only after the necessarv eligibi-
lity certificate has been issued to him by the Government or
India.

4. (a) A candidate must have attained the age of 20 years
and must not have attained the age of 26 years on 1st July,
1979 i.e. he must have been born not earlier than 2nd July,
1953 and not later than 1st July, 1959.

(b) The upper age limit prescribed above will be relax-
«ble :—

(i) Lir> to a maximum of Jive years if a candidate he
longs to a Scheduled Caste or a Scheduled Tribe;

(ii) up to a maximum of three ycais it it candidate is a
bona fide displaced person from cistwhile East Pakis-
tan (now Bangla Desh) and had migialcrt to India
during the period between 1st January, 1961 and
25th March, 197J;

(iii) up to a maximum of eight veins ii ;i candidate
belongs to a Schedule Caste or u Scheduled Tribe
nnd is :dso a honu fidt1 displaced person fromerst-
while liast Paisttin (now Bangla Dcsh1) and had
migrated to Tndia during ' the period between
January, 1964 und 25th March, 1971;

fiv) up to a maximum of three years it ,i candidate is a
bona fide repatriate or a prospective repatriate of

Indian origin from Sri T.anka and h,n migrated lo
India on or after 1st November, 1964 or is to migrate
to India under the Indo-Ceylon Agreement oF Octo.

(v) up to a maximum of eight years if a candidate be-
longs to a Scheduled Caste or a Scheduled Tribe
and is also bona fide repatriate or a prospective
repatriate of Indian origin from Sri Lanka and has
migrated to India on or after 1st November, 1964,
or is to migrate to India under The Jndo-Ceylon
Agreement of October, 1964;

(vi) up to a maximum of three years if a candidate is a
bona fide repatriate of Indian origin from Burma
and has migrated to Indian on or after 1st June,
1963;

(vii; up to a maximum of eight years if a candidate be-
longs to a Scheduled Caste or a Scheduled Tribes
and is also a bona fide repatriate of Indian origin
from Burma and has migrated to India on or after
1st June, 1963;

(viii) up lo a maximum of three years in the case of Def-
ence Services personnel, disabled in operations during
hostilities with any foreign country or in a disturbed
aica and released as. a consequence thereof;

(ix) up to a maximum of eight yeais in the case ot
Defence Services personnel, disabled in operations
during hostilities with iwiy foreign country or in a
disturbed area, and released as a consequence there-
of, who belong to the Scheduled Castes and the
Scheduled Tribes;

(x) up to a maximum of three years in the case of
Border Security Force personnel disabled in opera-
tions during Indo-Pak hostilities of 1971, and released
as a consequence thereof; aind

(xi) up to a maximum of eight years in the case of
Border Security Force personnel disabled in opera-
tions during indo-Pak hostilities of 1971, and
released as a consequence thereof who belong to
the Scheduled Castes or the Scheduled Tribes.

(xii) upto a maximum of three years if a candidate is a
bona fide repatriate of Indian origin (Indian Pass-
port holder) from Vietnam as also a candidate
holding emergency certificate issued to him by the
Indian Embassy in. Vietnam and who arrived in
India from Vietnam not earlier than July, 1975.

(xiii) up to a maximum of three years if a candidate is of
Indian origin and has migrated from Kenya, Ugiuu
and the United Republic of Tanzania or who is i1
repatriate of Jndian origin from Zambia, Malawi,
Zaire and Ethiopia;

(c) A candidate who exceeds the prescribed upper age
limit on the crucial date viz., 1st July 1979 and who was
detained under the Maintenance of Internal Security Act or
was arrested or imprisoned Under the Defence and Internal
Security of India Act, 1971 or Rules thereunder during the
period of Internal Emergency between 25-6-75 and 21-3-77
on account of alleged political activities or association with
erstwhile banned organisations und thus prevented from
appearing at the examination while he was still within the age-
limits prescribed for admission to this examination, will be
eligible lo appear at the examination subject to the condition
that he should not have sat for i.e. (he should have ioregone)
the examination at least once during the period between June
1975 and March, 1977 for which he was eligible in all
respects.

NOTE,—Under this concession, which will not be admissible
for admission to any examination held after 31-12-J979, and"
more than one chance will be allowed.

SAVE AS PROVIDED ABOVE THE AGE LIMITS
PRESCRIBED CAN IN NO CASE BE RELAXED.

5. A candidate must hold a Bachelor's degree with at
least one of the subjects, namely, Hotany, Chemistry, Geo-
logy, Mathematics, Physics and Zoology or a Bachelor's
degree in Agriculture or in Engineering of any University
incorporated by an Act of the Central or State legislature
in India or other educational institutes established by an Act
of Parliament or declared to be deemed as a University
under Section 3 of the University Grants Commission Act,
1956 or possess an equivalent qualification.
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NOTE I.—-Candidates who have appealed .it an examina-
tion the pricing of which would renrlei them cducationallv
qualified for the Commission's examination lull have not been
informed, of the result as also the candidates who intend to
appear nt such a qualifying examination will NOT be eligible
for admission lo the Commission's examination.

NOTE IT.—Tn exceptional cases the Union Public Service
Commission may treat a candidate who has not any of the
foregoing qualifications, as a qualified candidate provided
that he has passed examinations conducted by other institu-
tions the standard of which in. the opinion of the Commission
justifies -his admission to the examination.

6. Candidates must pay the fee prescribed in para 5 ot
the Commission's Notice.

7. All candidates in Government service, whether in a
permanent or in temporary capacity or as work-charged
employees, other than casual or daily-rated employees, will
be required to submit a 'No Objection Certificate' fiom the
Head of their Office ^Department in accordance with the
instructions contained in para 2 of Annexure to the Com-
mission's Notice.

8. The decision of the Commission as to the eligibility or
otherwise of a candidate for admission to the examination
shall be final,

9. No Candidate will be admitted to the examinations
unless he holds a certificate of admission from the Commis-
sion.

10. A candidate who is or has been declared by the Com-
mission to be guilty of : —

(0 obtaining support for his candidature by any menns;
or

fii) impersonating; or

fiii) procuring impersonation by any person; or

(iv) submitting fabricated documents or documents
which have been tampered with: or

(v) making statements which are incorrect or raise, or
suppressing material information; or

fvi) resorting to any other irregular or improper means
in connection with his candidature for the exami-
nation; or

(vii) using unfair means during the examination; or

fviii) writing irrelevant matter, including obscene langu-
age or pornographic matter, in the script(s); or

fix) misbehaving in any other manner in the examina-
tion hall; or

(x) harassing or doing bodily harm to the staff employ-
ed by the Commission for the conduct of their exa-
minations; or

(xi) attempting to commit or as the case may be, abett-
ing the commission of ;tll or any of the acts specifi-
ed in the foregoing clauses.

mny, in addition to rendering himself liable to criminal pro-
secution, be liable—

(a) to be, disqualified bv the Commission trom the
examination for which he is a candidate; or

(b) lo be debarred either permanently or for n speci-
fied period—
(i) by the Commission, from any examination or

selection held by them;
(ii) by the Central Government, from any employ-

ment under them; and
(c) if he is already in service under Government, to

disciplinary action under the appropriate rules.

11. Candidates who obtain such minimum qualifying marks
in the written examination as may be fixed by the Commis-

sion in their discretion shall be summoned by them for an
intcivicw for A personality test;

Provided that candidates belonging; to the Scheduled Cas-
tes or Scheduled Tribes may be summoned for an interview
for a personality test by the Commission by applying relaxed
.standards if the Commission is of the opinion that ŝufficient
number of candidates from these communities are not likely
to be summoned for interview for a personality test on the
basis of the general standard in order to fill up the vacan-
cies reserved [or them.

12. After the examination the candidates will be arranged
by the Commission in the order of merit as disclosed bv the
aggregate marks finally awarded to each candidate and in
that order so many candidates as are found by the Commis-
sion to be qualified by the examination shall be recommend-
ed for appointment up to the number of unreserved vacancies
decided to be filled on the results of the examination.

Provided that candidates belonging to the Scheduled Castes
or the Scheduled Tribes may, to the extent the number
of vacancies reserved for the Scheduled Castes and the
Scheduled Tribes cannot be filled on tho basis of the
general standard be recommended by the Commlssiori by a
relaxed standard to make up the deficiency in the reserved
quota subject to the fitness of these candidates for appoint-
ment to the Service, irrespective of their ranks in the order
of merit at the examination.

13. The form and manner of communication of the Jesuit
of the examination to individual candidates shall be decided
by the Commission in their discretion and the Commission
will not enter into correspondence with them regarding the
result.

14. Success in the examination confers no right to appoint-
ment unless Government are satisfied after such enquiry as
may be considered necessary that the candidate, having re-
gard to Ms character and antecedents, is suitable in all res-
pec.s for appointment to the Service.

15. A candidate must be in good mental and bodily health
and free from any physical defect likely to interfere with
the discharge of his duties as an officer of the Service. A
candidate who after such medical examination as Govern-
ment or the appointing authority, as the case may be, may
prescribe is found not to satisfy these requirements, will not
be appointed. Any candidate called for the Personality Test
by the Commission may be required to undergo medical
examination. No fee shall be payable to the Medical Board
by the candidate for medical examination.

NOTE,—In order to prevent disappointment candidates are
advised to have themselves examined bv a Government
Medical Officer of the Standing of a Civil Surgeon, before
applying for admission to the examination. Particulars of
the nature of the medical test to which candidates will be
subjected before appointment and of the standards required
arc given in Appendix TTT to these Rules. For the disabled
ex-Defence Services personnel and Border Security Force
personnel disabled in operations during the Tndo-Pak hosti-
lities of 1971 andf released as a consequence thereof, the
standards will be relaxed consistent with requirements of the
service.

Attention is particularly invited to the condition of medicnl
fitness involving a walking test of 25 Kilometres in 4 hours
in the case of male candidaes and 14 Kilometres in 4 hours
for female candidates.

16 No person—
fa) who has entered into or contracted a marriage with

a person having a spouse living, "or
(bi who having a spouse living, has entered into or

contracted a marriage with any person.

shall be eligible for appointment to service.

Provided that the Central Government may, if satisfied
that such marriage is permissible under the personal law
applicable to such person and the other party to the marriage
and there are other grounds for so doing; exempt any pe.rs.yii
frorn the operation of tl)is rnl<s,
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17. C;indidate!> arc inl'orm.-d that some knowledge of Hindi
piior to entry into seivice wjuld be of ndVantane in pjiisin;1
departmental examinations which candidates have to take
after entry into service.

IK. Brief particulars relating to the Service to which recruit-
ment is being made throunh this examination are filven in
Append! < TI.

K. L. NEGT,
Under Secv

APPENDIX f

Plan of the Examination

The competitive examination for the Indian Forest Service
comprises :•—

(A) Written examination in—

(i) two compulsory subjects viz., General English and
General Knowledge [See Sub-Section (a) of Section
II belowl—Maximum marks : 300

(ii) a selection from the optional subjects set up in
Sub-Section (b) of Section If below. Subicct to the
provisions of that Sub-Section candidates must tnk-
any two of those subjects—Maximum marks : 400

(B) Interview for Personality Test (vide Part B of the
Schedule to this Appendix) of such candidates as may be
called bv the Commission—Maximum marks : 200,

SECTION II

Examination Suhject.i

(a) Compulsory subjects vide Sub-Section A (i) of Section
I ubove :—

Maximum
Marks

(1) General English 15°
(2) General Knowledge 150

(b) Optional subjects vide Sub-Section A (ii) of Section 1
above :-—

Subject

Agriculture

Botany
Chemistry
Civil Engineering
Gcolopy
Agricultural Engineering
Chemical Engineering
Mathematics
Mechanical Engineering

Physics
Zoology

Code
No.

01

02
03
04

05

06

07
09

10

11

13 -

Maximum
marks

200
200

200

200

200

200
200
200

200

200

200

Provided that the following restrictions shall apply in the
above subjects :

(i) No candidate shall bo allowed to take both the sub-
jects with codes 01 and 06;

(ii) No candidate shall be allowed to take both t l r
subjects with codes 03 and 07,

NOIE.—The standard and syllabi of Ihe subjects mentioned
ab,ivc aic sivc- in Pait A ct tlrj Schedule to this
Appendix.

SECTION III

General

1. ALL QUESTION PAPERS MUST BE ANSWERED
IN ENGLISH.

2. The duration of each of the papers referred to ivi Sub-
Sections (a) and (b) of Section II above will be 3 hours.

3. Candidates must write Hie papers in their own hand.
In no circumstances, will they be a'lowed the help of ti
scribe to write the answers for them.

4. The Commission have discretion to fix qualifying marks
in any or all the subjects of the examination.

5. If a candidate's handwriting is not easily legible a
deduction will be made on this account from the total marts
otherwise accruing to him.

6. Marks will not be allotted for mere superficial know-
ledge.

7. Credit will be given for orderly, effective and exact
expression combined with due economy of words in all sub-
jects of the examination.

8. In the question papers, wherever necessaiy, questions
involving the Metric System of weights and measures only
will be set.

SCHEDULE

PART A

The standard of papers in General English and General
Knowledge will be .such as may be expected of a Science/
Engineering graduate nf an Indian University,

The standard of papers in the other subjects will appro-
ximately be that of the Bachelor's degree (Pass) of an Indian
University.

There will be no practical examination in any of the
subjects.

GENERAL ENGLISH

Candidates will be required fo write an cssny in English.
Other questions will be designed to test their understanding
of English and workmanlike use of words. Passages will
usually be set for summary or precis.

GENERAL KNOWLEDGE

Genetal Knowledge including kuowlcdge of current events
and of such matters of every day observation and experience
in their scientific aspects as may be expected of an edu-
cated person who has not made u special study of any
scientific subject. The paper will also include question
on History of fndia and Geography of a nature which candi-
dates should he able to answer without speciul study.

NOTR.—The paper in General Knowledge will consist of ob-
jective type questions only. For details including
sample questions, please soe candidates' information
manual at Appendix IV.

AGRICULTURE—(Code—i)\ )

Candidates will be required to answer questions fiom
Sections (A) anil (fl) or Sections (A) and (C.) below

(A) Agricultural Economics

Meaning and scope of agricultural economics, significance
of study and its relationship with other sciences, importance
of agriculture in Indian economy, contribution to national
income, comparison with other countries, study of significant
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economic problem i in Indian ayrinihui.il piuduclion market-
ing l.'ibour, cieJif etc.

Nature of '•Judy nf f.i'-n management, it; meaning and
scone, relaiion to other physical :\ud social sciences, con-
cepts and hasic principles in farm manaeemenf. Types u.nd
systems of farming-determining facto, s. Planning for profit-
able use of land, vvater, labcur and equipment methods of
measuring farm efficiency, nature mil pu'-pnse uf farm book-
kcepinp, f,in:i iec"rds :vi 1 account, financial accounting,
cnterprize ac_oimting and complete cost aceouniing.

(B) Agrolwmy

Crop Production—D.-tniicd study of KFTARTF crops;
PadJy. Maize, .lowar, Hnira. Groundnut, Til, CoKon, Klin-
hemp, Moong, Urd with re f err no1 1O their introduction,
distribution, secdIW preparation, improved varieties sowing
and seed-cafe inter-cuMure harvesting and physical inputs
of production of crops.

Detrvied stuV oF important RABI crops; Wheat, Barley,
Gram, Mustard, Susar-'.-ine, Tohaccn, TJerse^m, with refer-
ence to their origin, histirv, dislrihution soil and climate
requirements seedbed preparat'on imprn/cd varieties, sow-
Ing and seed-rate intereuiture, harvesting storing physical
inputs of crops.

Weeds nnd Weed Control—Clarification of weeds; habitat
and characteristics of important weeds of Tndh. Injurious
effects and_ losses caused hv weeds, ehie-P aeeuues of weed
disseminntion, cultural hiulr.yical and chemical control of
weeds.

Principles of Irrigation and Piainagp- Necessity and
sources of irrigation water water rcan'rtnvnU of crops
common water lifts, duty of water, prevention of wastage
of iiTicrfinn water, system nnd methods of irrigat'on ad-
vantage r.'td limitations of each method. Measurement of
irrigation water. Soil moNliirc different forms of soil mois-
ture and (heir importance. Drainage and its necessity, harm
caused by excessive water mctlioils nf drainage.

(C) Soil Science & Soil Conservation

Definition of soil, ils main components, soil profile, soil
mineral colloids, cation exchange capacity, base saturation
percentage on exchange, essential nutrients for plant
growth, their forms in the soil and their role in plant nutri-
tion Soil organic matter, its dccomnosilion and its elTect
on soil fertility. Acid and alkali soils, (heir formation and
reclamation. Effect of organic manures. giriM manures and
fertilizers on soil propeities properties <if common nitro-
genous, phosphatic and potassic ferfilizers.

Mechanical coniposition an 1 soil tei'ture, soil pore space
soil structure, soil water, types of soil w:vter, its retention
movement, availability and measurement of soil water. Soil
temperature, soil air nnd if' importance. Soil structure, its
forms nnd their effect on the nhviio-clurmical properties of
soil.

Soil Morphology and Soil Surveying—Ruth's crust; soil
forming rocks and minerals: trrir eomnosition and import-
ance in soil formalicn. Weathering of rocks and minerals;
factors and pioeesscs of soil formation, great soil prouns of
the | world and their p,grieultur.il importance. Stucly of
Indian soils. Soil survey and cla-^iTiLation.

Principles _ of Soil Conservation—Soil erosion, factors
effecting erosion, soil conservation, soil properties in relation
to agronomic and engineering practices, land drainn.ee needs
and practices for agricultural lands, land use classification.
Soil conservation, planning and programme.
BOTANY— (Code— 021

1. Snrvev nf thr Plant Kinr.hm —DiiTWencc between
animals an,l plants; Characteristics of living organism;
unicellular and multiccllular ontanrm : Viruses • basis of
the division of the pinnt kingdom

2. Morrlrfow ~(i) Vnh-elU,hir plants—cell, its structure
anil c'intf'ih ; division and multinlieation of cells
4—521GT/78

fiii Multiccllular plants—Diffcrenfation of the body of
non-vascular plants and vascular plants : external and
internal morphology of vascular plants.

3. Life history.—Of lit leas! one member of the following
categories of plantsl—Bacteria, cyanophyeeac, Chlorophy-
cene, Phacophyccae, Rhodophyccae, Phycomjiyceks, Ascomy-
cctcs, Basidiomyceates, Liverworts, Mosses. Pteridophytes,
Gymnosperms and Angiosperms.

4, Taxonomy.—Principles of classification: principal sysL

tetns of classification of angiosperms : distinctive feature*
and an economic importance of the following familiesr—
Graminca. Schammac. Palmacen.?. T.iliarene. Ormdaceae.
\foraccae. Loranthnceae. Magnoliacene. Lauraceae Cmci-
ferac. Rosaceae. Tegummosnc Rulaceae. Mellaceae, Fnphor-
hiaccae. Anacardiaceae. Malvaceae. Apocynaccac, ARCICJ-
iadaccac. Dipk-rorarpaceae, Mvrt..c ae. TJmbelitera-
iabiatac. Solanaceae. Rubiceae. Cucnmbilaceae. Vcrcanaceae
and Compositae,

5. Plant Physiology.—Authotrophy, hetcrotrophy. Tntake Of
water and nutrients, transpirations, photosyn'hesis, mineral
nutrition, respiration, growth reproduction ; Plant /animal re-
lation, symbiosis, parasitism, enzymes, auxirns, hormones,
photopariodism.

fi. Plant Pathology.—Cause and cure of plant diseases;
iDisease organisms. Vin'ses, deficiency di-'ea°e: Disease resis-
tance.

7. Plant Ecology.—The basic facts relating to ecology and
plant geography, with special relation to Indian flora nnd the
botanical regions of Tndia.
1 8. General Binlopv.—Cytolopy, Genetics, plant, hrccding,
Mcndelism, hybrid vigour, Mutation Evaluation.

9, Economic Botany.—Fconofnic- uses of plants, esp. flower-
inc plants, in relation to human welfare, particularly with
reference to such vegetable products like foodgrains, pulses,
fruits, sugars and starches, oilseeds, spices, beverages, fibres,

woods, rubber drugs and essential] oils.

10. History of Botany.—A general familiarity with the
development of knowledge relating to the botanical science.

CHEMISTRY— (Code—03)

1, Inorganic Chemistry

Electronic configuration of elements. Aufbnu principle
periodic classification of elements. Atomic number. Transi-

tion elements and their characteristics.

Atomic and ionic radii, ionization potential, election affinity
and electroncgativity.

Natural and artificial radioactivity. Nuclear fission Mid
fusion.

Flectronic Theory of valency.^—Elementary ideas about
sigma and pi-bonds, hybridization and directional nature of
covalent bonds.

Werner's theory of coordination compounds. Electronic
configurations of complexes involved in the common metal-
lurgical and analytical operations.

Oxidation, states and Oxidation number. Common oxidis-
ing and reducing agen(s. Tonic equations.

Lewis and Bronsted theories of acids and bases.

Chemistry of the common elements and Ihcir compounds
treated especially from the point of view of periodic classi-
fication. Principles oC extraction isolation (and metallurgy)
•>f important elements.

Structures of hydrogen peroxide diborane, aluminium
chloride and the important oxyacids of nitrogen, phosphorus,
chlorine and sulphur.

Inert gases : Isolation and chemistry.
Principles of inorganic chemical analysis.
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Outlines of the rnanufacliire of • Sodium carbonate, so-
dium hydroxide, ammonia, nitric acid, sulphuric acid, cement,
glass :ind artificial fcrtilizeis.

2. Organic Clwmisuy

Modern concept-; of eovalenl bonding, Electron displace^
menls --inductive mesomcric and hypcrconjupativc efiects
Resonance and iis application to organic Chemistry. EITect
of structure oil dissocial ion constants.

AUnnt's, all.cries and aRynes. Petroleum ns n source of
oipanic cumpoiinds. Simpl'_- derivatives of nliphn'ic com-
pounds Alcohols ahk-hvdcs, Ketones. acids, haiides, esters,
ethuis, acid anhydrides chlorides and nmides. Monobasic
hydroxv, kelonic and amino acids. Orpiuiomcliillic com-
pounds ami acetiniceti'.- csieis. Tartaric citric malcic and
funr.irie acids. Cnibohydiales. classification nnd pcneial re-
actions. ("Jliiroti- rnictnn- and sucrose.

Stereochemistry : Op ical arid (icoinelnc.il isomerism. Con-
cept of conformation.

Benzene and its simple derivatives : Toluene, exylcnes. phe-
nols, halidcs, nitro arid amino compounds. Benzoic, salicylic
cinnamic, mr.nclelio and sulphonic acid.s. Aiomatic akieyhdes
nnd ketonc;. Dinzo. a/o and hydrazo compounds. Aiomalic
sii'b'iliiulion. Nnpltiah'ne. pyridine and qirnoiinc.

3. Vliy.hu! ClunrMry

Kinetic theory of ruses nnd LMS laws, Mawvell's law of
diVrihiilion of vi'locillf1; Vnn der Waal's equation. 1 nw of
cordespondinj; stntc^. I iqucfadion of prises-. Specific heats
of #ases Ralio of Cp/Cv,

Thermodynamics; The first law of thermodynamics, iso-
thermal 'ind adiabatie espan:ion. Enthalpy, Heat capacities.
Theirruvhemisin heats of icaelion, formation folu'ion and
combustion Calculation of hond encrpies. Kirchholf equa-
tion.

C'ril'-tia fur sponlanrnns ehnrife. Second 1 nw of Thcrnio-
dyniimics. Entropy. Free cnerpy. TVileria of Chemical
e ^uilihi'iLim.

.Solutions. Osniotic pressure, lowering of vapour pressure,
depression of lYr-vuit? point, elevntion of boilinp point.
Delerniinalion of molecular weights in solnt'on. As' O'jint'on
dissociation of solutes.

Chemical enuilibiia. Taw of mass nc'ion and its application
to homogeneous and hetcrowncoiis equilihiia l e Ch:\telier
pn'neiplc TufiiK'nci- nf tcmpcrtdirc t^n i_hrm;c,il equilibrium.

riectrorhemisliv : I'amdav's laws of electrolysis: conduc-
tivity of an rlectniivli' : enniiTi'i-nt conductivity and its varia-
tion wlih dilution: "oiiilvlilv of 'nuinplv •.olnWc salts: elec-
trolytic dissoi-iation. Oslwrnd's dilution 1'iw: anomaly of
stronc eleerolvtes; soluhililv product strcnuth of acids and
basis; hvdmlisi'- ;P sails- livdini'i-ninn roncentriitinn: buffer
action; ihcorv of inditalon;

" R e v e r s i h l r • - • • 1 T « J . S i . n n d a i d , t u d i o t ' i - n : m c i c a l o m e l e l e c -

t r o d e s . F l r - i w v i r n n . 1 p " l - ' i \ - p ^ ' v n ( i a l s C o n c e n t r a t i o n c e l l s .

Delerniin.ilinn of I1 If Tran-poii numbiT. Tonic- product of
wa*cr. P'ltrntiometric titiations

Chepiirnl Kin'-ti'"1;' MoVeiiinrttv and O"1cr of a reaction.
First order nnd spronii ord'-r reaelions. Determination of
order of a i"»i 'nn, l^nipnnfui'e eoefTieienls nnd enerp>' of
ni-tivafion < -1111- inn iliriiu' of ir:t',-(ion rales. Aeti\-ated com-
plex Iheorv.

Phase ru1f r\plnnntit)n of Ihe terms invoh'ed Appiienlion
to ope and two i-otnponent 'vstems. Distribution law.

Colloids • General nature of Colloidal solution-, and tb-'-
r1:issifii-if'on" ••••irn'1 "Vthods of menarntion and proneities
of eoll'vds Cii|!>iilaiiiin. Protective action and JJOKI nir-
hrr Adsorption.

Cat"il\"is • H'nviL'en-ou1-' and hrit-rofen'-'ous catalysis. Pro-
motors. Poisonimv

uhnto-ti-'triritrv : T nws of photochemistry. Simple m n v '
cal r>"nb1ems.

CIVIL liNC;i,\F.FMli\G—(Ci>(lv—04)

1. building nnitiriiils anil Piopcrilcs and suenxth of
viiitrri'il.s—

Building materials—-Timber, stone, brick, lime, tile, snnd,
surkhi, mortar and concrete, metnl and xlass—Structural pro-
pcities of metals and nlloys used in enc;ineerin*i practice.

Stresses nnd strains—TTookc's Inw—Bending. Toision and
direct streesse. Elastic theory of bending of balms niii^imum
nnd minimum stif.sses due to cccntiic loading. Bending
moment and Shear force diagrams and deflection of beams
under static nnd live loads.

?.. Bitililinf! coiwtmctioK and water \npph' iititl \<tnit(trv
ICnym'fiinx—

Construction—Hiick and stone masonry walls, floods nnd
roofs, staircases, empentrv in wooden floors, roofs eeilinp.
doirs and windows, finishes (plastering, pointing, painting
and varnishing etc )

Soil mechanics—Soils and their investigations. Hcarinn
enpacitics and foundations of buildings nnd structures—princi-
ples of desiqn,

Building estimalcs— l'rincinles units of measurement : Tak-
ing out quantities for building and preparation of , abstract
of costs—specifications and data sheets for impoitatit items.

Water supplv—Sources of wnter. Shandaids of puritv
met hods of purification, lay out of distribution system, pnrnr1'
and boosters.

Sanitation—Sewers, storm wnter overflows, house dniiniiec
requirements and appurtenances, seutio tnnks, Imhoff tnnks,
sewnw treatment and dispersion trenches—Aelivak-d siud'it.
process.

3. Roads and bridal's—

Survev and nlipnment-Hiehwav materials and their place-
men t«, Principles of desipn—width of foundatiop_ nnd nave-
ment. camber, gradient curves nnd s^per-clevation—Ketnin-
in.g wills.

Constniction—Fnrth roads, stabilized and wnfer bound
maendam ronds bituminous surfaces and concrete TIVI.'-
Draining of roads : Bridges—TVPCS, economicni spans. I.R-C.
Inndfni's, designin1.' superstriictiirc of smnll span bridpes—
Princinlcs of designing foundation of abutments nnd piers
of bridges, pile and well foundations.

Pslimatinp Earthwork for roads and cnnnls.

4. Striftund Erwinrt'rlni;—

Steel stmcttires -Pcimissiblc stresses, Design of beams sim-
ple and built-up columns and simple roof trusses and aiders
- column bases and irrilla^es for nxinllv and eccentriciilv
loaded columns—Holted; rivctted and welded connections.

R C.C structures— Specification of materials used—pro-
portioning workability and strength requirement—T S T. stand-
ards for dcsi'.'n londs permissible stresses in "R.C.C. members
subieet tn direct nnd bendin.L' «ticsscs---npsipn of simply
"imported owhaiTviv and cantilever benm«. rcctanculnr nnd
Tee beams in floor", ronfs nnd lintels—axinliv loaded columns;
ihcir liases.

ciF,nLonY—\Curic- <m

1. Gc'ncrnf fli'tihttsv :

Origin, ni'e nnd interior of the Earth, different ceoinfiei1

agencies nnd their effects on topof^raphv, w^atben'ri" aid ero-
«''nn : Soil 1vp.""s their flas^iflcation nnd soil croups of Tndia:
Pti"uioi;i-anhie sub-divisions of Tndin. Venetnt'on nnd topo-
cranh'1. Vulcinncs, cniificjiinkcs. mnuntnins. '1t'n<;troph:sm

2. Siriit'liinil Geology :

Common structure of igneous, sedimentnrv and mefamor-
phic n-clis. Din, strike nnd slopes; ro] Is f."n'ts nnd uncon-
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formiiies including tlicir effects on outcrops. Klemcnlarj
ideas of methods of Geological Surveying mid Mapping.

3. C'n vhilii'^hipIiY nnd Mineralogy :

Elementary knowledge of crystal symmetiy, Laws ol ciys
tallography. Crystal habils and twinning,

Study ol" important rock-forming including clay minerals
wilh tcgnid to their chemical composition, physical proper-
ties, opti.al properties, alteration, occurrence and trimmer -
cial uses.

4. Economic Geology :

Study of important economic minerals of. Tndia including
mode of occurrence. Origin and classification of oie deposits.

5. Petrology :

klemcntaiy study of igneous, sedimentary and metamor-
phic locks including oiigin and classification. Study of com-
mon rock types.

6. Sintiifii'uphy :

Principles of stiatigraphy: lithological and chronological
sub-divisions of geological records, Outstanding featuics of
Indian Stratigraphy.

7. Palaeontology :

The beaiini! of palaeontologieal data upon evolution, dos-
sils, their namie nnd mode of preservation. An elementary
idea of the morphology and distriliution of representative
forms of animal and plant fossils.

ACRICHLIURAL Ij\'GINEERINC—(CWc—Ofi)

1. Soil and Water Conservation.—Definition and scope of
soil conservation; Mechanics and types of erosion theii causes.
Uydrological cycle rainfall and runolV—factors allectinp them
and then measurements, stream gauging—Evaluation of run-
oft' from rainfall. Erosion control measures—Biological nnd
ilneineerini!.

H.isic open channel hydraulic. Design of soil conservation
sti ucLurcs—ten rices, hunds, outlets and grassed waterway,
principles of Hood control. Flood routing. Design of farm
ponds and earth darns. Stream bank eiosion and its control.
Wind erosion and its contiol. Principles ol watershed
management.

Investigation and planning in River Valley projects.

2. Irrigation nnd dunnage.—Soil-water-plant relationships,
Source", and Ivpcs ol irrigation. Planning and design of
minor irrigation pioiects. Techniques of measuring soil roois-
ture.

Dutv of water-consumptive use. Water requirements of
crops. Measurement and cost of irrigation water. Measuring
devices—flow through orifices, wires and flumes Levelling
and layout of irrigation systems. Design and constitution of,
channels, litld channels, pipe lines, head-gates, diversion boxes,
stiucturcs and road crossings. Occurrence of ground water.
Hydraulics of wells. Types of wells, their construction, drill-
ing methods. Well development. Testing of wells.

Drainage -Definition—cause of water logging, Methods o l

drainage. Diainage uf inigaled lands. Design of surface
and sub-surface systems.

3. Hniliiiny, materials—Kinds of building materials—their
piopcrties. Timber, brickwork and R. C. construction,
Design of columns, beams, roof trusses, joints. Layout of a
iarmsleiid. Design ol farm houses, animals shelters and
storage sli tictures. Rural water supply and sanitation.

4. l-ttini p.iwi'i ink! machinery—Construction of d i l l e i en l
types of internal combustion engines, Ignition, fuel lubricat-
ing, coolinq and gnvurning systems of TC engines. Different
types of tractors. Chasis transmission and steering. Farm
machinery for primary and secondary tilloge, seeding machi-

neiy, ialerculuiie tools and machineiy. Plant protection
equipment. Hanesling and tfiKshiug equipment. Machinery
lui land development, Pumps and pumping machineiy.

3. l\lecltiiity tinrf mud clt'cltifimiioii.—Power gcneiation
and transmission ; Distribution of electiicity lor rural elcctri-
licution; A.C. and D.C circuits.

Uses ol electric eneigy On the faim. Llcctnc motors uses
in aKiicullure--t\pes selection, installntion and maintenance.

CHEMICAL ENGIMEEltiNC—iCorfe—til)

I, 'transport phi iii.-tm 11,1 : (Under steady slate conditions.)

(a) Momentum transfer: (i) Different patterns of flow
and their criteria.

(ii) Velocity piofile,

(iii) 1-illration; sedimentation; centrifuge.

(i\) F-low of solids thiough lluids.

(b) I lent irun.sicr : DilTercnt motles of heat transfer:
Conduction—calculation for single and composite walls of
tl;it. cylindrical and spherical shapes,

Convention—dillerent dinvnsionless giuups used in iorced
and free convection, liquiviilcnl diameter. Determination of
individual and oveiall heiit tianslei coelf.

Evapoiation—Radiation—Stefan-Boltzman law.

Umi-isiiity and iibsorptivily, tieomctrical Shape factor,
Heat load of lui naces— calculation.

(e) A/d.v.v transfer : Dillusion in gases and liquids. Absorp-
tion, desoiption, humidihcutitin, dehuniidilication, drying and
distillation Analogy between momentum, heat and mass and
transler.

2. I liernioilynumici :

(a; 1st; 2nd and 3rd Laus ol iheiinndynamies.

(b) Determination of internal energy, entropy, enthalpy
and fiee energy—Deleinini.tiiun ol chemical equili-
brium constants foi homogeneous and hetrogeneous
systems. Use of thermodynamics in cumhustion, dis-
tillation and heat tian.lVi. Mechanism and theory
of mixing, various mixers foi liquid -liquid, solid
liquid and solid—solid.

3. Reaction citRiucoinx ;

(ij Kinetics : Homogeneous and heteiogeneous lenetloiis
1st and 2nd order reactions.
Batch and Hows—Realtors and their design,

(u) Catalysis—Choice and catalysis;
Preparations;
Mechanics of catalysis h:iLed upon mechanism.

4. iKinspiinaiKiii.- -Storage and Irnnspon of materials and
in paiticulnr, powdci.s, resins, volatile and noil-volatile liquids,
emulsions and dispersions, pumps, compressors and blowers
"Mixers--Mechanisms and theoi y uL mi\ing various mi\ers
for liquid -liquid; solid liquid; solid -solid,

5. Mateiials —L'actois that deteimine choice of materials
of construction in chemical industiies.- -Met.ils and a'lovs.
ceramics, plastics nnd rubbeis. Timber and timber pioduets,
plywood lnminates.

I-abricalion ol equipment IMIII parlicukii refeiencc 10 pro-
duction of vats, h.'MTels. filter pulses etc.

6. Instiumentalion and procs; Lonlrol -Mechanical,
hydianlic, pneumatic, Ihermiil, optical, magnttie, electrical
and electronic instruments. Controls systems, Automation.
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M ATHLM AT1CS— (Code—09)

PART A

Algebra :

Algebra of sets, relations and functions, inverse of a func-
tion, composite- function, equivalence relation.

Numbers ; integers, mtional numbers, real numbers (state-
ment of pioperties), complex numbers, ulgebra of complex
numbers.

Croups, sub-groups, normal sub-groups, cyclic and permu-
tation groups, Lagrangc's theorem, isomorphism.

De-Moivie's theorem for rational index and its simple
applications.

Theory of Equation,1* : Polynoinialcquations, transtorma-
tion of equations, lelations between roots and coefficients of
a polynomial equation, symmetric function of roots of cubic
and biquadiatic equations, location of roots ynd Newton's
method tor finding loots.

Matcrices : algebra of matrices, determinants—simple pro-
perties of determinants, product of determinants adjoint of
a matrix, inversion of matrices rank of n matrix, applica-
tion of matiiecs to the solution of linear equations (in three
unknown).

Inequalities' : arithmutic and geometric means, Cauchy-
Schcwaiz inequality (only lor finite sums).

Analytic (Jeoinetry of two dimensiom.Slraight lines, pair
of straight line:;, circles, systems of ciicles, Ellipse, parabola,
hyperbola (leferrcd to principal axes). Reduction of a second
degree equation to standard form. Tangents and normals.

A mil) tic Uconn try of three dimensions—Planes, straight
lines and spheres (Caitesian Co-ordinates only).

Calculus and Differential Equation :

Differential ttilculus : Concept of limit; continuity and
dilTercntia-bility of a functiun of one real variable, derivative
of standard functions, successive dilleicntialion. Rollc's
theoicm, Mean value theorem, Maclaurin and Taylor series
(proof not needed) and their applications; Binomial expan-
sion for ratiunal index, expansion of exponential, logarithmic
trigonometrical and hyperbolic functions, indeterminate
forms, Maxima and Minima of a function of a single vari-
able, geometrical applications such as tangent, normal, sub-
tangent, subnormal, asymptotic curvature (Cartesian cooidi-
nales only). Invelopes, Partial differentiation. Euler's
theorem tor homogeneous functions.

Integral calculus : Standard methods of integration,
Reiepann definition of definite integral of continuous func-
tions. Fundamental theorem of Intcguil calculus. Rectifica-
tion, quadrature, volumes and surface area of solids of
revolution. Simpson's rule for numerical integral.

Convergence of sequences and series, test of convergence
of series with positive terms. Ratio, root and Gauss tests.
Alternating scries.

Differential Equation!, : Solution of standard first order
differentitil equations. Solution of second and higher order
linear differential equations with constant coefficients. Simple
application of problems on growth and decay. Simple har-
monic motion, Simple pendulum and the liks.

PART B

Mechanics : (Vector methods may be used)

Statics—Representation of a force, parallelogram of forces,
composition and resolution of forces and conditions of
equilibrium of coplanar -ind concurrent forces. Triangle of
forces. Like and unlike paidllel forces. Moments. Coup-
les. General conditions for equilibrium of coplanar forces.
Centre of gravity of simple bodies. Friction—static and
limiting, friction, angle of friction, equilibrium of a particle
on ui lough inclined plane, simple problems, simple machines

(lever, systems of pulley*, geui). Virtual wuik (two
dimensions).

Dynamics.—Kinematics—displacement, speed, velocity and
accciciution of a particle, relative velocity. Motion in a
straight line under eonst.iiil acceleration. Newton's laws of
motion. Central Orbits. Simple harmonic motion. Motion
under grn-vity (in vacuum). Impulse, woik and energy-
conservation of energy mid liruar momentum, LJnifoims
circular motion.

Astronomy :

Spheiicul Iri^onomciry.—Sine and cosine formulae, pro-
perties of right-angled spherical Lnangled.

Spherical Ailiunoniy—Celestial sphere; Coordinate systems
and their conversion. Duirn.il motion, biteical and solar
times, mean o!ar time, local and standard times, equation
of lime. Rising and setting of lh-j sun and sU.r.s dip of
the horizon, Astionornical lefiactron. 'Iv.iliyht. Parallax,
abberration, piocession aiid nutation. Keplcis-laws. Planctaiy
orbits and stationary points. Apparent motion of the-moon,
phases of :hc moon. AslioiiL-niical Instruments—Sextant,
transmit instrument.

Statistics

1'iobability.—Classical and .statistical definitions of proba-
bility, calculation of probability of combinatorial methods,
addinon and multiplication theorems, conditional probabi-
lity, Random variables (discrete and continuous), density
lunction. Mathematical ejection.

Standard tiisli ibutions—Binomial—definition, mean and
variance, slowness, limiting form, simple applications; Poi-
son—definition, mean and variance, additive piopei-Ly, fitting
of Poison distribution to given data; Normal—simple
propenies and simple applications, lilting a normal distribution
to given data.

Vhariate distribution—CoitvJa'idn, linear regression in-
volving twc> vaiiables fitting OJ t,1iaiyhL line, parabolic and
exponential curves, properties of correlation coefficient.

Simple sampling distributions and simple rest1: of hypothe-
sis : Random sample, Statistic. Sampling distiibution and
standard eiror. Simple applications of the normal, tchi- and
F distributions to testing of significance of difference of
means.

Noih :—Candidates will be required to answer compulsorily
fiom Part A of the syllabus one question on each
of the three topics viz. (1) Algebra (2) Analytic
Geometry of1 two and three dimensions and (3)
calculus and Differential Equation. From Part B
of the syllabus it will be compulsory to answer at
least one question on any one of ihc three topics
viz. (1) Mechanics (.2) Astronomy and (3)
Statistics.

MECHANICAL b:NG1NEERING~(Code—10)

1. Strength of Materials

—Stresses and strains'—Hooka's Law relations between
clastic constants—Compound ban in tension and compression
and stresses due to temperature changes.

Bending Moment, shear force and deflection, in simple sup-
ported overhanging and cantilever beams lor simple loading.

Torsion in sound bars—Transmission of power by jliufts —
shippings.

Simple cases of combined bending and direct stresses, and
combined bending and toision.

Elastic Theory ol failuic—Stress concent;ation and fatigue.

2. Theory of Machine* and Machine Dcuuny

Relative velocities of pails in machines graphically and by
calculation.

Crank effort diagram of engines—Spccd-vanatioa of fly-
wheels. Governors. Power transmitted by belt: drives—
Faction and lubiication of journals and thrust bearings, ball
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and roller bearinL;S. Design- of fastenings and locking dc-
\ici_s—Pioportiosis for livctted, bolted and welded joints and
fastenings.

3. Applied lhei nit'dynamics

Fuels, Combustion—Air supply—Analysis oi fuels and ex-
ha us1. gases.

Boilers, Siiivrheateiy and Economizers—Boilcis mountings
and accessories—fioilcr tiial.

Physical piopeilics of steam—Steam tables and their use.

Laws of "i heimodynamies—Gat, Laws—J:\punsion and
compulsion oi gases—Air compressors.

Ideal and actual engine cycle—Use of teuipeiatuie—•
entiopy, huaL-entropy and piesisuie-volunie cliaits and dia-
giamir.

SimpJe htei'im engines and Internal combustion engines.

Indicators and Indicator Diagrams—Mechanical, Ihcimal,
air standard and actual ciheiencies—Geneial construction—
Enyine tiial and heat balance,

4. l'luduciiun lin^iiu'criiiji

Common machine tools—Working principles and design
features of lathes, shapers, planers, drilling machines—Milling
machines - -Giiuding machines—Jigs and fixtures. IVIciul sui-
ting ook—loo's materials—tool geometry.

Cutting foices—Abrasive wheels.

Welding—Weldabihty and dilleicnt welding pioct'-:scs—
Testing ol welds.

Fojminy process—moulding, cashing, forging, lolling and
diawing of metals.

MeUolosy—linear and angular measurements—Limits and
fits. Measurement oi screws and gears—Surface finish—
Optical instruments,

Indusliial engineciing—Methods study and work, measure-
ment—Motion-time data—Work sampling—Job evaluation—
Wages and incentives——Planning, control, Plant layout.

5. Fluid Mechanic* and Water power

Bernoullis equation—Moving plates and vanes —Pumps
and turbines. Design principles, application and characte-
ristic curves; Piincirdes of similarity; Governing—Hydraulic-
accumulators and intensities—Cranes and lifts—Smge tanks
and Stoiagc reservoirs.

PH YSl CA1— (Code— 11)

1. General properties of mutter and mechanics

Units and dimensions; Scalar and vector quantities;
Moment ol iner.ia, woik, energy and momentum. ]-"unda-
jnenial laws of mechanics; Rotational motion; Giavitalion;
Simple harmonic motion; Simple and compound pendulum;
kalers pendulum; Elasticity. Surface tension; Viscosity of
liquids, Kotaiy pumps; Mclcod gauge.

2, Sound

Damped, forced and free vibration; Wave motion, Doppleit
effect; Velocity of sound waves; EJIect of pressure, tempera-
ture, humidity on velocity of sound in a gas; Vibration of
strings, bars, plates and gas columns; Resonance; Beats;
Stationary waves; Measurement of frequency, velocity and
intensity of sound; Musical scales; Acoustics in architeelure;
Elements of ultrasonics. Elementary principles of xraino-
phones, talkies anil loudspeakers,

3. Heat und Thermodynamics

Temperature and its mesurcment; thermal expansion;
Isothermal and wdiabatic changes in gases; Specific heat and
thermal conductivity; Lkments of the kinetic theory of matter;

Physical ideas of Boltzman's distribution law; Van dcr Waal s
equation of Stales; Joule I honison ellcct; liquclaclion of gafi-
e«; Heat engines; Carnot's theorem. Laws of thermodynamics
and simple applications. Black body radiation.

4. Lifiht

Geometrical optics, Velocity ot light; Reflection and refrac-
tion ot light at plane and spherical suifaces; Defects in opti-
cal images and their corrections; Eye and other optical instru-
ments; Wave theory of light; Interference; simple interfero-
meter; Diffraction; Ditfraction Grating; Polaiisation of light,
Elements of spectroscopy.

5. Electricity and magnetism

Calculation of electric field intensity and potential in simple
cases, Gaus theorem and simple applications; Electrometers,
Fnergy due to a field; Electrical and magnetic properties of
matter; Hystcrisis peimenbility and susceptibility; maenctij
field due to electrical current; Moving magnet and moving
coil galvanometers1; Measurement of cuirent and resistance;
Properties of reactive circuit elemenls and, their dcteimina.-
tion; thermoelectric effects; Electromagnetic induction; Pro-
duction of alternating; currents. Transformers and motors;
hlectronic valves and their simple applications.

Elements of Bohr's theory of atom; hlcctrons, Cathode
rays and X-rays; Measurement of electronic charge and
mass.

ZOOLOGY— (Code J3)

Classification of the animal kingdom into principal gioups
distinguishing features of the various classes.

The structure, habits, and life-history of the following non-
chordatc types :

Amoeba, malarial parasite, a sponge, hydra, liverflue, tape-
worm, round worm, earth worm, leech, cockroach housefly
mosquito, scorpion, freshwater mussel, pond sjinil and star-
fish (external characters only,).

Economic iinpvitance of insects, Bionomics and lifc-
historv of the following insects : termilclocust, honey bee
and silk moth.

Classification of Chordata up to orders.

The structure and comparative anatomy of the following
ehordiite types :

Branchiostoma; Scolidon; froy: Unmtstix or any other
lizard (Skeleton of Varuflus;; pigeon (Skeletu'.i of fowl); and
rabbit, rat or squirrel.

Elementary knowledge of the histology and physiology of
the various organs of the animal body with reference to frog
and rabbit, Endocrine glands and their functions.

Outlines of the development of frog and chick structure
and functions of the mammaliana placenta.

General principles of evolution, variations heredity; adap-
tation recapitulation hypothesis, Mandelian ink-ritance
asexual and, sexual modes of reproduction; parthenogenesis,
metamorphosis; alternation of generations.

Ecological and geological ditribution of animals with spe-
cial reference to the Indian fauna.

Wild life of India including poisonous and non-poisonous
snakes; game Birds.

PART B

I'L-rsonallty VVsf,—The candidate will 1\; interviewed by a
Guard of competent and unbiased observers who will have
before them a record of his career. The obj.cl of the inter-
view is to assess the personal suilubilitv of the candidate for
the Service, The candidate will be expected, to have taken a.i
intelligent interests not only in his subject of academic studv
hut nko in events which are happening aiound him both
v.iihin and without his own tate or country, as vstil is in
modern \ urrents of thought and in new diico.ciics which
should rouse the curiosity of well educated youth.
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2. The technicjir." of the interview is not that of a slr;;t
cioss cxjiiK'.ialiii'i hut o.' a naiinal, thouyh dircct_-i1 ;v,id pui-
posivc convocation, intended to reveal the mental qualities of
the candidate. I lit1 Board, will pay speciaj attention to asses-
sing ttu intellectual curosity critical powers of observation
and nssimihtion, balance i)l judgment and alertness of mind
initiative, tact capacity J\n leadership; the ability for social
cohesion, mental and physical energy and powei's of practical
application: inteuiiiy ol character; and other qualities SLkh
as topogiuphicul sens.1, love for out-door life and the desire
to exploit; unknuv 11 and out of way places.

API-TNIMX II

Li ttlc Rule 1Kj

Brief particular, ulatinq u> the' Indian Forest Serv ce
(vide Rule 18).

(a) Ap;.ointm<.vi- -Aill be made on probation for a period
of three years which may be extended. Successful candidates
will bo required to undergo probation at such place and in
such manner and pass .such examinations during the peiiod
oi piob.niuii as iiS '• ,nvLi nmcnl of India may determine.

(bl IC in Ilie opinion ol Government, ths work or etinduct
of an officer on pjobutiun is insutisl'nel'jry or shows that I he
is unlikely to become efficient Government may dischaiye
him fin thw ith.

(c) On the conclusion n[ his period of probation, Govern-
ment may conlirm th. otlicT in h ,i appointment or, i[ his
work or conduct has in the opinion of Government bcerl ttn-
satisfaUury, Government may either disehaiire him from the
Service or may uJ ;nd his peiiod til pi Libation for aiieli fur-
ther period n" Go1 i.'rnm-.;nt may think lit

(d) Jl the power to make appointments in the Service is
delegated, by (icuinm.'iit to any othcer that officer may
exercise any of tin- powers of Government under clauses (b)
a n d ( c ) i i h i i v c .

(e) An officer belonging to the Indian Forest S:rvicc will
be liable to f.mvc :inywheie in 1'Mia or abroad cither under
the Central Government or undrr Stat: Government.

(fj Sc.ilt's ol p.iy .

Junior Scale—-Us. 700—(0— yDO—HH—40—1100—50—
1300 (.15 yenrs).

Senior Scale :

(u) Timi- Scale.—Rs. 1100—(6th year or under)—50—
1600 (10 year I.

(b) Sd'.-cii.-iii C.uulc—Rs. 1650 -75—1800.

Conservatui ui' I'oi^ts.--Rs. 1800—100—2000.

Deputy Chief"' Conservator of Forests (in States where
such a post L-Mstsi.—Kn. 2000—125'2—2250.

Additioniil Chief Conseivator of Forests (in States where
such a post exists). -2250—125/2—2500.

Chief Consulvatoi ol Forests.-—2500—125/2—2750.

Deputy fnspt-ctor General of Forests.—Rs, 2000—125/2—
2250 plus :i s,ptti.il pay of Rs. 300 p.m.

Additional Inspector General of Forests.—Rs. 2500—100—
3000,

Inspectot Gener.il of I wests.—Rs. 3000—100—3500.

Dearnes:; allowance will be admissible in accordance with
the orders issued from time to time.

A prolviiionu v\ill h •'.i.ubd on the junior lime scale and
permitted to count tli.-1 nciiod spent on probation lowurds
leave, pension ov increment in the time scale.

(;;) Piovidt'iH Hind. - Officers of the Indinn Forest Service
aie Kovenicd b, the All India Service (Provident Fund)
Rules. I'.1 n

(h) Leave.—Ollieeis of the Indian Forest Service :re fiov-
citted by I he All India Service (Lenvc) Rules, 1 **55.

(i) Medical Attendance — Officers of the Indian Forest
Seivice are entitled to medical attendance benefits admissible
under the All India Service (Mcdicnl Attendance) Rules,
1954

(j) Retirement Henelits.—Ollicers of the Indian Forest
Service appointed on the basis of Competitive Examination
are governed by the All India Services (Dealth-citm-Ketire-
ment Benefits) Rules, 195M.

Al'PFNDIX tJI

Rl.GULAI IONS RFLAI1NG TO THh PHYSICAL

I XAM1NAT10N OF CANDIDATES

I vide Rule 15)

I The.se rcL'iilalions arc published for the convenience of
candidates and to enable thern to ascertain the probability
of their beiiiK of the required physical standard. The emula-
tions are also intended to provide guide lines to the medical
examiners

2. The Government of India, reserve to themselves, absolute
discretion to reject oi accept any candidate utter considering
lire rcpoil o£ the Medical Board]

1. To he passed as lit for appointment a candidate must
be in pood mental ;md bodily health and free from any physi-
cal defect likely to interfeie with the ellicicnt pcrtorinnncc
of the duties of his appointment.

2. Walking u.\i : rl he male candidates vvill be icquired to
qualify in walking test ol 25 kilometres to be completed in
4 houis and lemale candidates 14 kilometres to be. completed
in 4 hours. rl he airangement for conducting this lest will
be nv.ide by 11K Inspector General of Forests, Govt, of .India
'o is to svncliionre with the sittings of the Medical Hoaid.

3. (a I In the mutter of the correlation of age, height and
chest cinh of candidates of Indian (including Anulo-lndian )
rucc it is kit to the Medical Board to use whatever corre-
lation fimires aic- considered most suitable as a Kuide in the
examinalion of the candidates. If there be any disproportion
with reenul to heigh I, weijtht and chest girth, the candidate
should be hospitalised for investigation and X-rav of the
chest taken before the candidate is declared fit or not fit bv
the Board.

(b) The Minimum standard for height and chest girth
without which candidates cannot be accepted, arc as fol-
lows :

Htighl

163 cms. .
150 cms. .

Chest girth
(fully
cxp'-iiidod)

. ,S4cm<s

. 70 cms.

Expansion

5 cm-, (lor men)
5 cm, (Tor Women j

The following minimum height standards may be allowed
in case of candidates belonging to Scheduled Tribes and to
races such as Gorkhas. Garhwalis, Assamese, Nagaltind
Tribals etc. whose nveiage height is distinctly lower :—

M™ ifiO tms.
Women 1,(5 rns.

4 The candidates height will be measured as follows : —

He will remove his shoes and be placed agnins; the
standard with his feet together and Ihc weight
thrown on (he heels and not on the toes or other
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sides of 1 lie feet. lie will stand erect without rigi-
dity ;mil with (lie heels. Calves, hiittochs and
shoulders touching the standaid the chin will be
depiessird to In ing tlic vertex of the ticml level
under the horizontal b;ir and the height will be
recorded in eentimi-tivs and purls ol a centimetre
to halves.

5. The candidate's chest will be measured ;i» follows :—

ITe will he made to stand erect with his feet together
rinil to raise his arms evci his head. The tape
will be so adjusted round the chest that its upper
edge touches the inferior angles of the shoulder
blades behind and lies in the 'ame harizunl.il plane
when Ihe tape is inkcn round the chest. The arms
will then be lowered to hani> looselv bv (he side
and care will be taken (hat the shouUiers arc not
thrown upwards or backwards so as to displace the
tape. The candidate will then be directed to lake
a decn inspiration several times and the maximum
expansion of Ihe chest will be carefully noted and
the minimum and maximum will then be recorded
in centimetres K4-K9, N6-93.5 etc. Tn rceord'niz the
measurements fractions of less than half centimetre
should not be noted.

N.R.— The hcicht anil chest of the candidate should be
measured twice before coming to a final decision.

6. The candidate will also be weiched and his weight re-
corded in kilograms, fiiij'ion nf half a kilogram should
not be noted.

7. The candidate's eye-sicht will be tested in accordance
with the following mles. The result of each test will be re-
corded

(i) (itiicitil- The candidate's eyes will be submitted to
a .General examination directed to the detection of
any disease or abnormality. The candidate will be
rejected if he suffers from any squint or morbid
conditons of eves, eye-lids or continuous structures
of such a sort ;is to render, or likelv al a fulilie
date to render him unfit for service.

(ii) 1'l.vntil )1rnily '---The cxulminailion for determining
the aeutcness of vision includes two tests, one for
distant, the oilier for near vision, l-'ach eye will
be examined separately.

There shall be no limit for minimum niked eye vision but
naked eve vision of (he candidates shall hov/evcr. be record-
ed bv the Medical Board or other1 medicil authority in every
case, as it will furnish the basic information in regard to the
condition of the eve.

The standards for dis'.ant and near vision wilh or without
glasses shall be as follows : —

Distant Vision

Better eye/Worst eye
(Corrected Vision")

6/6 or . . .
6/9 . . .

Nei'r vision

. Bolter eyo
(Corrected

. 6/12 .f-T
. 6/9

Worse oyo
vision)

J-TI

NOTE : —

(1) Fiimlin- F'xuru.'iwtinn.—In ovcrv case of Myopia Fun-
dlls IWimin.ition Jliould be carried out and the recul(s re-
corded. Tn the event of pathological condition being present
which is likelv to be progressive and allect the efficiency of
the candidate, Iv'/shc should be declared unfit.

The total amount, of Myopia (including the cylinder) shall
not exec.-d - .1 00D. Total nmount or Hypermctropia (in-
cludiiv; th: cvlinder) shall not exceed .J_4.00D.

Provided 1 hat in case a candidate) is found unfit on
grounds of high myopia, the mutter shall be referred to a
special board of three opthalmologists to declare whether
this myopia is pathukgicil or not. Tn. case it is not palho-
logicai. ihe candidate shall be declared fit, provided he
fulfils Ihe visual requirements otherwise,

(2) Colour l'hion.—C\) The testing of colour vision shall
be essential.

(ii) Colour p'-retption should be ended into a holier and
a loner tirade di.pending upon the size of ihe apeiture in
the lantern as m-.a ibid in the table below : —

Grade

1. Disfincc between the
2. Size ol apcrHne

J- Time of exposure .

lamp nnd candid He

Cn.'dc of
Colour
perC'V^i """

1 (> h*et

1 -3 m:n

<! sec.

(iii) Satisfactory colour vision constitutes recognition with
ease and withonl hesitation of signal red. "iiVi'l green and
white colours. 'fhe use of Ishihara's plak ; shown in pood
light and suitable lantern like I'drige t i ie . n s shall In* consi-
dcred quite dependable for testim: colour vision. Whil.* either
of the two tests may onlinarily be io,iMdei.'d '.nflicient in
respect of (he services concerned with loud, i"iil and air
traffic, it is essential to carry out Ihe lantern f":it. In doubt
ful cases where a candidate fails lo qualify whtn, tested
by only one of Ihe two tests, both the i r sk sh.mld be
employed.

(3} Field of visiuii.—Thc field of vision '-''all be tested in
respect of all sei vices by the c o n f u t a t i o n me'.lir.d Where
such test gives unsatisfactory or doubtful R^UUS (he field of
vision should be determined on 1he peiinu-tei.

(4) Nii;lit Pliadri'SS. — Nij^ht Blindness ni ed not he tested
as II routine, but only in special case,. No '<(a.nd;i'J test for
the testing of night blindness or daik adaptation is niccrihe '1.
The Medical Hoard should be given the discretion to impro-
vise such roupht lest. t \g. recuidiiii: of vi:i: 'l nrnilv vvith
reduced illiiinination or by nrikiiu1 the c.inuidaie reciv;nise
various objects in n darkened room after he '.lie has been
(here for 20 to 30 minutes. Candidates own statements
should not always be relied upon, but they should be pjven
due consideration.

(5) Oruhir conditions otlicr tJum visual ariiilv,— (;i) Any
organic disease or a progressive lefractive error whiheh is
likely to result in lowering (he visual acuity sluiiilil Se consi-
dered as a disqualification.

(b) liiichoma.—Trachoma, unless complicated, shall not
oulinarily be a cause for disqualification.

(c) Squint—As the presence of binocular vision is essen-
tial squint even if the. visual aequity is of the prescribed
standard should be considered as a disqualification.

(d) Onc-cycil persons..—The employment of one-eyed
individuals is not recommended.

8. Wood Pressure

The Bonrd will use its discretion regarding Blood Pressure
A rough method of calculating normal maximum systolic
pressure is as follows :—

(i) With young subjects 15-25 ycirs of age the tsveraue
is about 100 plus the a^e.

(ii) With .subjects over 25 years of ajTc the general rule
of 110 plus half the a«c seems c;ui(e satisfactory

N.B,—As a general rule anv systolic pressure over 144mm
and diastolic over- 90 mm should be repardi-d as suspicious
arid the candidate should he hospitalised bv th:' Roard before
giving their final opinion repnrding the candidate's fitness or
otherwise. The hospilalization report should indicate whether
(•he rise in blood pressure is of a transient nature due to
excitement etc. or whether it is due (o nny oreanic disease
Tn all such cases X-ray and electroc'iidioyraplrc examina-
tions of heart and blood urea clearance test >houli! :,lso be
done as a routine- The final decision as to (he fitness or
otherwise of a candidate will, however, rest vvil.h ihe medical
board only.

Method of tul'uu: Mood Vrc\i\i-'

The mercury manometer type of insliumein should be used
us a nile. The measurement should nut be taken within
fifteen minutes of any exercise or excitement. Provided the
patient, and particulaily his arm is relaxed, he m,iy be either
lying or sitliny. The arm is supported comfortably nt the
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patient's sid? in a rauio or less honVontal position. Thi_- iirm
should be 1'ieed I'rum the clothes to the shoulder. The cull
completely deflated should be applied with the middle of the
rubber o\w the inner side of the iirm, and its lower edge an
inch or two above ihr bend of the el how. The followingVirns
of cloth bandage should spread evenly over the bat; to"avoid
bulging during inlT.itiun.

The braehial riilei> is located by palpitation at t.he bend of
the elbow and (he sk-thoscopc is then applied lightly mid cen-
trally over it belmv, bill not in contact with the cuff. 'I lie mfl'
is inlla'cd to about 200 mm. Ng. and then slowly ddlatcd.
The level at which (he column stands when soft successive
suiinds a;e heard ltpiescnts the Systolic Pressure. When mure
air is allowed to eu-ape the sounds will be heaid to increase
in intensity. The levd at which the well-heard clear sounds
change to soft muffled fadiug sounds represents tlu- diastolic
prcssuie. The measurements should be taken in a fairly
brief period of time as prolonged pressure of the cuff in
irritating to the patient and will vitiate the rending. lic-
chcekirig, ii nccewirv. shoLild he done o"lv a fevv minutes
after complete dedal ion of the cuff. (Sometimes, as the cuff
is deflated sounds are heard at a certain level, they may dis-
appear as pressure falls and reappear at a still lower level.

(This 'Silent '.'rap' may cause error in reading),

9. The i.rir.e (passed in the presence of th ;̂ examiner)
should hi- examined and (he results recorded, 'Where a
Medical jio.inl finds sugar present in a candidate's urine by
he usual chemical lest the Board will proceed with thi
examination with all its other aspects and will also specially
note any siens or symptoms suggestive of diabetes, Tf except
for the glycosuiia the Board finds the candidate conforms to
the standards of medical fitness required they mav pass the
candidate "lit subject to the glycosuria being non-diabetic"
and the Hoard will u'fer the case to a specified specialist in
Medicine who has hospital and laboratory facilities lit his
disposal. The Medical Specialist will carry out whatever
examination clinical and laboratory he considers necessary
including a standard blood sugar tolerance test, and will
submit his opinion to the Medical Board upon which the
Medical Board will base its final opinion "fit" or "unfit".
The candidate will not be required to appear in person before
the Board on the second occasion. To exclude the etfects of
medication it may be necessary to retain a candidate for
several days in hospital under strict supervision.

10. A woman candidate who as result of tests is found
to be pregnant of 12 weeks standing or over, should be
declared temporarily unfit until the confinement is over. She
should be re-examined for fitness certificate six weeks Ijfter
the date of confinement subject to the production of a medi-
cal certificate of fitness from a registered medical practitioner.

11. The following additional points should be observed :—

(a) that the candidate's hearing in each ear is good Imd
that there is no sign of disease of the ear. In case it is defec-
tive the candidate should be got examined by the car spe-
cialist : provided that if the defect in hearing is remediable
by operation or by use of a hearing aid a candidate cannot
be declare.1 unfit on that account provided he/she hns no pro-
gressive disease in the car. The following are the guidelines
for the medirtil examining authority in this regard :—-

(1) Market or (oial deafness Fit for non-fechnical jobs
in one e^r. other e-Pr being if the deafness is upto 30
normal, decibol in higher frequency.

(2) Perceptive de'ifness in Fit in respect of both (och-
both ears in which sonic jjnical and non-technical jobs

improvement is possible if the deafness is upto 30
by a hearing'lid. Decibel in speech

frequencies of 1000 to 4000.
(3) Perforation of tympanic (i) One car normal ostler

membr^no of centra] or e^r perforation of tympanic
marginal type. membrane present Tem-

porarily unfit.
Under improved conditions

of Eir Surgery a candidate
wilh marginal or other pcr-
forition in both ears should
bo givcn a chance by dec-
laring him temporarily unfit
and then he may be con-
sidered under 4 (Ii) below.

(ii) M'rgin i or l̂ tic per-
foration in boih e'rs-
Unlit.

(iii) Cent] -il perforation
boih cars—Temporarily
unfit.

(4) Ears with Misloid cavity (i) Either oar nornnl
subnormil hearing on one he'iring other ear
side/on boih sides. ivfisioid civity. Fit

for bDth icchnicil
arid non-technicil jobi.

(ii) Mistoid cavity of
both sides. Fit
l'oi non-techuici| jobs
if homing improves to
30 docibles in either
ear wilh or without
hearing aid.

(5) Persistently discharging Temporarily Unfit for both
c'ir oper.ited/unopcr-ited technicil and non-

technical jobs.

(6) Chronic infl'unrmtory/ (i) A decision will be
allergic condiiion of tukon as por circums-
nose wilh or without tanee of individual
bony deformitie of clues,
nis il septum.

(ii) Tf deviated msal
Septum is prc")ent
with symptoms—
Temporarily unfit.

(7) Chronic itifl-imm'tory (i) Chronic inf!'nmuory
conditions of tonsils condition of tonsils
and/or Larynx and/or Iliry^m—Fit

(ii) Hoirseiijss of voice
severo degree if
present then Tem-
porarily unfit.

(8) Benign or locally M^llg- (i) Benign tumours—Tom-
n/int tumours of the ENT poi-arily unlit.

(ii) M'Hgntnr Tumours
Unfit.

(9) Otosolerosis Tf the hearing is within 30
decibels after operation or
with the. help of hearing aid
- F i t .

(10) Congenital defects of (i) If not interfering with
ear, no^sc or throat; function —Fit.

(ii) Stuttering of severe
degree—Unfit.

(11) N"sMPoly Temporarily Unfit.

(b) that his/her speech in without impediment;

(c) that his/her teeth are in good order and that he/she
is provided with dentures where necessary for effec-
tive mastication (well filled teeth will be considered
as sound);

(d) that the chest is well formed and his chest expan-
sion sufficient; and that his heart ;vid lungs are
sound;

(e) that there is no evidence of nnv abdominal disease;

(f) that he is not ruptured;

(g) that he does not suffer from hydrocelc, a severe
degree of vericose veins or piles;

(h) that his limbs, hands (and feet are well formed and
developed and that there is free and perfect motion
of all his joints;

(i) that he does not suffer from any inveterate skin
disease;
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Q) tfuit there is no congenital malformation or defect.

(k) tht.it he docs not bear traces of acute or chronic
disease pointing to an impaired constitution.

(1) tluit he bears marks of efficient vaccination; and

(m) th.it he is free from communicable disease.

12. Radioeraphic examination of the chest should be done
as a routine in nil cases for detecting any abnormality of the
heart and lungs, which may not be apparent by ordinary
physical examination.

When tiny defect is found it must be noted in the certificate
and the medical examiner should state his opinion whether
of the duties v.hich will be required of the candidate,
or not it is JiVely to interfere in Ihc efficient performance

In case ot doubt regarding health of a candidate the
Chairman of the Medical Board may consult a suitable
Hospital Specialist to decide the issue of fitness or unfitness
of tbo candidate for Government Service, e.g. if a. candidate
is suspected to be suffering from any mental defect or
abberation, the Chairman of the Board may consult a HOK-
pitnl Psychiatrist/PsycolORist, etc.

NOTE—Candidates arc warned that there is no right of
appeal from a Medical Board special or standing appointed
to determine their fitness for the Ubovc services. If, however,
Goveinment are satisfied on the evidence produced before
them of the possibility of an error of judgment in the decision
of the first Board, it is open to Government to allow an
appeal to a Second Board. Such evidence should be submit-
ted within one month of the date of the communication in
which the decision of the first Medical Board is communicated
to the candidate, otherwise no request for an Appeal to a
second Medic.ir Board will be considered.

If any medical certificate is produced by a candidate as a
piece of evidence about the possibility of an error of judg-
ment in the decision of the first Board, the certificate will
not be taken into consdieifrtion unless it contains a note by
the medical practitioner concerned to the effect that it has
been given in full knowledge of the fact that the candidate
has already been rejected as unfit for service by the Medical
Board.

Medical Board's Report
The followinj; intimation is rmide for the guidance of the

Medical Examiner :—

1. The standard of physical fitness to be adopted should
make due allowance for the age and length of service, if
any of the candidate concerned.

No person will be deemed qualified for admission to the
Public Service who shall not satisfy Government or
the appointing authority, as the case may bo that he
has so disease, constitutional affection, or bodily
infirmity unfitting him, or likely to unfit him for
that sen ice.

It should be understood thfat the question of fitness
involves the future as well as the present and lhat
one of the main objects of medical examination is to
secure continuous effective service, and in the case
of candidates for permanent appointment to prevent
early pension or payments in case of permature
death. It is at the same time to be noted that the
question is one of the likelihood of continuous effec-
tive service and that rejection of a candidate need
not be advised on account of the presence of a
defect which m only a small proportion of cases is
found to interfere with continuous effective service.

A lady doctor will be co-opted as a member of the Medi-
cal Board whenever a woman candidate is to be
examined.

The report of the Medical Board should be treated as
confidential

In case where a candidate is declared unfit for appoint-
ment in the Government Service the grounds for
rejection may be communicated to the candidate
in broad terms without giving minute details reftard-
ing the defects pointed out by the Medical Board.

In case where a Medical Board considers that a minor
disability disqualifying a candidate for Government

service chn be cured by a treatment (medical or sur-
gical) a statement to that effect should be recorded
by the Medical Board. There is no objection to a
candidate being informed of the Board' opinion to
this effect by the appointing authority and when a
cure has been effected it will be open to ihe autho-
rity concerned to ask for another Mcdictai Board.

In the case of candid ates who are to be declared Tempo-
rarily Unfit' the period specified for re-examination
should not ordinarily exceed six months at the maxi-
mum. On re-examination after the specified period
these candidates should not be declared temporarily
unfit for a further period but :i final decision in
regard to their fitness for appointment or otherwise
should b<- fiiven.

(a) Candidate'.i statement find declaration

The candidate must make the statement required below
prior to his Medical Examination and must tign the Declara-
tion appended thereto. His attention is gpecially directed to
the warning contained in (he Note below :—

1. State your name in full (in block
letters)

2. State your age and birth place
2. (a) Do you belong to Scheduled

Tribes or to races such as
Gorkhas, Garhwalis, Assa-
mese Nagaiand Tribals, etc.
whose average height is dis-
tinctly, lower ? Answer 'Yes'
or 'No' and if the answer is
'Yes' state the name of the
tribe /race.

3. (a) Have you ever had small-
pox intermittent or any
other fever, enlargement or
suppuration of glands, spitt-
ing of blood, asthma, heart
disease, lung disease, faint-
ing attacks, rheumatism
appendicitis.

OR

(b) any other disease or accident
requiring confinement to
bed and medical or surgical
treatment ?

4. When were you last vaccinated ?

5. Have you suffered from any
form of nervousness due to
over work or any other cause ?

6. Furnish the following particulars concerning your
family:—

Father's
age if
living and
state of
health

Mother's
age if
living and
state of
health

Father's
ago at
death and
cause of
death

Mother's
age a I
death and
cause of
death

No. of
brothers
living,
their
ages and
state of
health

No. of
sisters
living,
their ages
and 3tatc
of health

No. of
dead,
ages at
and cause
of death

No. ot
dead,
ages, at and
cause of
death

brothers
their of

sisters
their of

7, Have vou been examined by a
Medical Board before 7
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8. If answer to the above is, Yes
please state what Service/Services
you were examined for 7

9. Who was the examining authority 7

10, When ttnd where was the Medical,
Board held ?

11. Result of the Medical Boards'
examination, if communicated to
you or if known

I declare all the above answers to he, to the best of my
belief, true and correct.

Signed in my presence.

Candidate's Signature.

Signature of the Chairmart of the Board.

Note :—The candidate will be held responsible for the
accuracy of the above statement. By wilfully suppressing
any information will incur the risk of losing the appoint-
ment and if appointed of forfeiting all claims to Superannua-
tion Allowance or gratuity.

(b) Report of Medical Board on (name of candidate)
physical examination.

1. General development; Good Fair
Poor
Nutrition : Thin. . . . Average Obese.. •.
Height (Without shoes) Weight
Best Weight When ? Any recent change
in weight ? Temperature

Girth of Chest.

(1) (After full inspiration)

(2) (After full expiration)

Skin : Any obvious disease

3. Eyes :

(1) Any disease
(2) Night blindness
(3) Defect in colour vision
(4) Field of vision
(5) Visual acuity
(6) Fundus Examination

Acquity of vision Naked eye With Strength of
glasses glass sp. Cyl.

Axis.

Distant vision R.E.
L.E.

Near vision R.E.
L.E.

Hypcrmetropia R.E.
L.E.

(manifest) L-.E.

4. Ears : Inspection Hearing; Right Ear

Left Ear

5. Glands Thyroid

6. Condition of teeth
7. Respiratory System : Does physical examination reveal

anything abnormal in the respiratory organs ?

If yes, explain fully

8. Circulatory System :

(a) Heart ; Any organic lesions ? Rate

Standing

After hopping 25 t i m e s , . . . . . . , , . ,

2 minutes after hopping....
(b) Blood Pressure : Systolic DiastoJie
9. Abdomen : Girth . . . . . . Tenderness

Hernia
(a) Palpable Liver . . . > . . . . Spleen

Kidneys Tumours
(b) Hearaorrhoids Fistulla

10. Nervous System Indication of nervous of mental dis-
ability

11. Loco-Motor System : Any Abnormality

12. Genito Urinary System Any evidence of Hyijrocacele
Varicocelc etc. '

Urine Analysis :

(a) Physical appearance
(b) Sp. Gr.
(c) Albumen
(d) Sugar
(e) Casts
(f) Cells

13. Report of X-Ray Examination of
Chest.

14. Is there anything in the health of
the candidate likely to render him
unfit for the efficient discharge of
his duties in Ihe Indian Forest
Service ?

NOTE.—In case of a female candidate, if it is found that
she is pregnant of 12 weeks standing or over, she should be
declared temporarily unfit, vide Regulation 10,

15. Has he been found qualified in all
respects for the efficient and conti-
nuous discharge of his duties in the
Indian Forest Service ?

N O T E : • — T h e B o a r d s h o u l d r e c o r d t h e i r findings u n d e r o n e

of the following three categories 7
(<) Fit

(ii) Unfit on account of.
(iii) Temporarily unfit on account of

Place
Date

Chairman

MINISTRY OF LAW, JUSTICE & COMPANY AFFAIRS

(DEPARTMENT OF COMPANY AFFAIRS)

New Ddhi-1, the 7th March 1979

ORDER

No. 27<26)79-CL.II.—In pursuance of clause (ii) of sub-
section I of section 209A of the Companies Act, 1956 (I of
1956) the Central Government hereby authorises Shri V. P.
Kapoor, Inspecting Officer, in the Department of Cftmpany
Affairs, for the purposes of the said section 209A.

2. The Central Government hereby revokes the authori-
sation issued in favour of Shri V. P. Kapoor vide this
Department's order No. 27(26)79-CL,U dated 4th April,
1978.

S. BALARAMAN, Under Secy.
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MINISTRY OF INDUSTRY

SMALL SCALE INDUSTRIES BOARD

New Delhi, the 14th February 1979

RESOLUTION

No. SS1(1)-17(1;.7H.—In the Ministry of Industry
Resolution No. SSl(l)-17(l)/78 dated 21st September, 1978
reconstituting the Small Scale Industries Board against SI.
No. 44 to 48, the names of the following members of
Parliament may be incorporated.

44. Shri Sharad Yadav,
Member Lok Sabha,
136, Golc Bazar,
(Mahakoushal Book Store),
Jabalpur, M.P.

45. Shri K. P. Unnikrishnan,
Member Lok Sabha,
C-Jl/30, Tilak Marg,
New Delhi-1.

46. Shri Ram Sewak Hazari,
Member Lok Sabha,
169, South Avenue,
New Delhi-11.

47. Shri Jagdish Joshi,
Member Rajya Sabha,
7, Gurdwara Kekhnbganj Road,
New Delhi-1.

48. Smt. Saioj Khaparde,
Member, Rajya Sabha,
100, South Avenue,
New Delhi-11.

ORDER that a copy of the Resolution be communicated to
all concerned.

ORDERED also that a copy of the Resolution be published
in the Gazette of Tndia for general information.

AJAY DUA, Under Secy.

DEPARTMENT OF SCIENCE & TECHNOLOGY

New Delhi, the 3rd March 1979

No. 1/5/76-CTE.—It is notified for general information
that consequent upon the appointment of Prof. M. Santappa,
former Director, Central Leather Research Institute, Madras
as Vice-Chancellor, S. V. University, Tirupati, Dr. Nitya
Nand, Director, Central Drug Research Institute, Lucknow,
has been nominated as Chairman, Coordination Council,
Biological Sciences Group for a period of two years with
effect from 18-1-1979 to 17-1-1981 in place of Prof. M.
Santappa. Consequently the name and designation of Prof.
M. Santappa appearing under Serial No. 6(ii) of

Notification No. 1/15/75-CTE and No. 1/5/76-CTE dated
10-8-1977 and 2-9-1978 published in Part I Section I of the
Gazette of India be and is hereby replaced with that of
Dr. Nitya Nand, Director, Central Drug Research Institute,
Lucknow.

No. 1, 5/76-CTE,—It is notified for general information
that Shri K. D. Sharma. Director, Central Glass & Ceramic
Research Institute, Calcutta, has been appointed as Chair-
man, Coordination Council, Engineering Sciences Group
with effect from 1-1-1979 to 31-7-1980 in pUtce of Dr. S. R-

Valluri, Director, National Aeronautical Laboratory,
Bangalore. Consequently the name and designation of Dr.
S. R. Valluri appearing under Seriol No. 6(i) of Notification
Nos. 1/15/75-CTE and No. 1/5/76-CTE dated 10-8-1978
published in Part I Section 1 of the Gazette of India be and
is hereby replaced with that of Shri K. D. Shurma. Director,
Central Glass & Ceramic Research Institute. Calcutta.

Sd/- If.l-FC.1B1>;
Secy.

MINISTRY OF AGRICULTURE & IRRIGATION
(DEPARTMENT OF AGR1CULTURP.)

New Delhi, the 5th Mftrcb 1979

No. 22-17/77-LDI.—In exercise of the powei> conferred
by Article 15(2) of the Articles of Association of Indian
Dairy Corporation, Ih* President is pleased to nominate Shri
N. Rajagopal, Joint Secretary (Daily Development) in this
Department as a Director on the Board of Diiector^ of the
Indian Dairy Corporation with immediate effect.

No. 22-17/77-LDI.—In exercise of the power- conferred
by Ruls 2(a> of the Rules and Regulations of the National
Dairy Development Board, the President is pieced to
nominate Shri N. Rajagopal, Joint Secretary (Dairy Develop-
ment) in this Department, :is a Member of the National
Dairy Development Board, with immediate effect.

R. S. SOOD, Under Secy.

MINISTRY OF EDUCATION AND SOCTAL WELFARE
(DEPARTMENT OF KDUCATIOM

New Delhi, the 15th February 1979

No. F.12-5/77-Desk-T,II(Sports).—In continuation of the
Ministry of Education and Social Welfare Notification of •
even number dated the 10th January, 1979, Shri Manmohan
Singh, Secretary to Government of Punjab. Education
Department, Chandigarh is hereby appointed as Member of
the Society for the National Institutes of Physical Education
and Sports and of its Board of Governors, with immediate
effect and upto the 31st May, 1979 Vice Shri A. S. Pooni.

A. S. TALWAR. Dy. Secy.
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